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mited, attempts are also being made to
retrench 40,000 and 14,000 coal workers
respectively. The closure of mines will
have an adverse impact on the steel
industry also and it will subsequently lead
to closure of steel plants, where also it will
lead to retrenchment of steel plants, where
also it will lead to retrenchment of several
thousands of employees which are
dependent on these coalmines.

Sir, closing of coal-mines is not for
economic reasons. But, we do not know the
intention of the Government in this regard.
It is a sinister move. That is why we say, on
behalf of the working class, that the
intention of the Government is to hand-over
coal-mines to the private owners. The
Indian National Mine Workers Fedreation,
which commands the support of nearly
4,60,000 workers in the coal industry, have
agitated and have submitted representation
to the Government of India and the
respective authorities.

Sir, with your permission and with the
permission of the august House, I would
like to draw the attention of the Govern-
ment of India to this sinister move, which
should not take place, and demand that this
sinister move should be retraced and that
the retrenchment of workers be stopped
forthwith and that they should not privatise
it. thanks.

SHRI JIBON ROY (West Bengal): Sir,
these 64 coal-mines of the ECL, which
have been closed, arc situated in Bengal
and Bihar. Before closing these, the
Government did not even consult the State
Government. Since I was in the trade
union, I know that the workers arc in a very
bad situation. Since the Coal Industry was
nationalised, a lot of advance has been
made. Now, the Government of India has to
develop many other
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mines. If the Government feels that by
privatisation those mines will be de-
veloped, they are living in a fool's paradise.
The way the Government is moving, it
looks they are going to destroy the entire
coal industry. Therefore, I demand that the
Government should retract from its policy. I
wish the concerned Minister makes a
statement before the House on this subject,
because it is a very important subject.

SHRIMATI URMILABEN CHIMAN-
BHAI PATEL (Gujarat): Sir, Gujarat and
Maharashtra have all the thermal power
projects. They are coal-based power
projects. We have shortage of coal every
now and then. If these mines are closed
down, then what will happen to the power
industry that had developed on the basis of
these? As a result of it all.the thermal power
projects will be in a great difficulty. As a
result, the shortage of power will further
increase. I would like to know whether the
Government will consider this point. It they
are going to liberalise and give these to the
private parties, it will create a problem. Sir,
I do not doubt the intention of the Govern-
ment, but it is clear that the Government
intends to give these to some private
projects.

SHORT DURATION DISCISSION
Current Economic Situation and it
Implications on Indian Economy-

—Contd.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNADES): Now, we resume the
further discussion on the Short Duration
Discussion.

Shri J. Chitharanjan to continue his
speech. Mr. Chityharanjan, you have to
conclude, because you have no time left.



259  Short Duration

SHRI J. CHITHARANIJAN (Kerala): Sir,
our experience in India during the last
seven years, since the new economic
reforms have been implemented, has shown
what we could not have a steady and sus-
tained economic growth.

Firstly, we had a very serious recession.
Then there was some progress, some
growth. Again there was some crisis.
Therfore, there is no sustained growth or
steady growth. No only that, they have not
succeeded in reducing the poverty or
unemployment or the problems that are
being faced by the common people. In fact,
unemployment and poverty have increased.
The steps that are being taken on the basis
of economic reforms have aggravated this
problem further. Mr. Vice-Chairman, as
you know, the Government have already
taken a decision to close down 8 or 9 public
sector undertakings retrenching 1,00,000
odd workers. In the same way, 63 or 64
coalmines in the Eastern Coalfield are
going to be closed down Instread of
creating employment, what is happening is,
unemployment is on the increase. Similarly,
poverty is also on the increase. Similarly,
poverty is also on the increase. Therefore,
my point is, it is high time we reconsider
our economic reforms as well as the policy
of development. The main defect in the
existing scheme is that the problems of the
people are not being considered. Here, we
depend on certain abstract statistics. But the
plan and development should be aimed at
improving the living conditions of the
ardinary people by creating more
employment opportunities and reduc-
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ing the unemployment and poverty also. But that
is not the aim of this Government. Despite all
these experiences, I am pained to note that the
people at the helm of affairs are, again and again,
declaring that the reforms programme would
continue. They have said that whatever may
happen, economic reforms would continue. I do
not know why they are saying like that. I feel that
on the basis of actual experience, we should
consider the whole economic development
programme. This can be adopted for sustained
growth and steady economic growth. This will
help to reduce poverty and reduce the
unemployment problem. This will also help in
improving the standard of living of the common
people. That should be the main task. Once again,
I request the government to reconsider the
economic reforms. They should develop an
economic programme and adopt it.

PROF. M. SANKARALINGAM (Tamil
Nadu): In a developing economy like India, where
the supply of goods and services  will be
somewhat short of demand, at the trend rate of
3.5 per cent to 4 per cent and where the supply of
money will be increasing at the trend rate of 8 to 9
per cent, there is a point of tolerance for the
price, beyond which, the rise is termed as
inflation. The Indian economy has presently been
witnessing a huge gap between the supply and
demand of essential commodities, on the one
hand, and more than 20 per cent increase,
in the supply of money, on the other. As a result,
the rise in price during 1998-99,  particularly,
in respect of essential commodities has been
hitting hard the family budgets. Inflation causes
serious imbalances in the economy. Apart from
creating  social  problems, high inflation
upsets the external trade and aggravates trade
deficits, depreciates currency, thereby
increasing the burden of external debt, pushes up
interest rates and discourages investment and
finally
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forces an economic halt. Inflation affects
the poor people most than the others that
too, in two ways; it erodes the real worth of
whatever purchasing power this section has
and still worse, it weakens the efforts to
reduce poverty by escalating its cost and
thereby making it unsustainable. After a
year of a relatively low inflation rate of less
than five per cent during 1997-98, in terms
of whosesale prices, the Indian economy is
heading towards a resurgence of a higher
inflation rate. Sir, in this background, we
have to analyse the exorbitant price hikes
in regard to food items. These high prices
in food items make the people who live on
the poverty line and below the poverty line
suffer more and more and get disgusted and
agitated more and more towards the
Government and they fix the responsibility
on the rulers whoever they may be. These
people voted this government to power and
now they declare their judgment, "You
have not served our cause". So, this
Government have to own  their
responsibility and mend their approach and
they must perform themselves to contain
the inflation.

Many of the senior Members of this
House who participated in the discussion
put forth their valuable suggestions to solve
these problems. I want to place before this
august House my humble opinions and
suggestions. Our economy is an agrarian
economy. According to me, agricultural
production has declined much more than
the previous estimates and the growth in
industrial production and services has not
been enough to make it up. More than 75
per cent of population live in villages
engaged in agricultural operations for their
livelihood. In 1997-98, foodgrains
production  has

declined by nearly six million tonnes. It
seems we are losing the battle on the
economic front. Industrial production is
down; inflation is up, touching over eight
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per cent; exports are down. The only way
out is to augment the agricultural
production. Farmers and farm labourers are
responsibile for our very existence. But they
have remained the most exploited lot with
middlemen making huge profits. Stagnation
in the production of several farm products is
noted. Farmers will have to be given
sufficient incentives to realise a higher
income from their farm land. This will also
help checking rural youth migrating to urban
centres for a Dbetter livelihood. Our
agriculturists are not agricultural
industrialists like in the USA. They are
social farmers. Hence, concentration on this
sector will take us a long way in the
development of our economy. Thus
agriculture forms the backbone of our
economy. Agriculture contributed 57 per
cent of the national income in 1950-51. But
now it has been reduced to around 32 per
cent of the national income.

THE VICE-CHAIRMAN (SHRI IOHN
F. FERNANDES): Please conclude.

PROF. M. SANKARALINGAM: Mr.
Vice-Chairman, I will take just two more
minutes.

The employment potentiality of the
economy in our country is 67—69 per cent.
It is the source of supply of raw material to
industries also apart from catering to the
basic needs of our society, that is,
foodgrains and vegetables and other
eatables. Cotton and jute production cater
to the textile industries. Sugarcane
cultivation caters to the sugar industries,
oilseeds cater to the oil industries.
Vegetables and plantations cater to the
food-processing industries. Agricultural
products like tea, coffee, oilseeds, tobacco,
and spices like pepper, etc., constitute the
main items of export. Tapioca, rubber and
coconut cater to the flour mill industries
and oil industries. Agriculture caters to
our basic needs,
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that is food, and, helps in developing many
industries, which are based on these
products. Moreover, agriculture is the main
support for the Indian transport system, the
Railways, the road system, to undertake
movement of agricultural products. Despite
eight Five year Plans and three Annual
Plans since 1951-52, our country has failed
to solve its basic problem, that is, the
problem of feeding its population. The
present Government as well as the previous
governments  have to  share the
responsibility for this failure. Instead of
accusing each other, we should jointly put
our heads together to find out a solution to
this problem. We must have a policy to
induce improvements in the cropping
pattern and we must have an effective
Public Distribution System. One of the
reasons for the price hike is hoarding. The
hoarders, in the hope of getting high prices
for food stuffs, hoard it and make a huge
profit, thereby making their brethren starve.
This antisocial act has to be curbed with an
iron hand. All encouragement has to be
given to the agriculturists because they
depend on seasons, seasonal rains and
seasonal foodgrains for their cultivation.
(Interruptions)

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Sankaralingam,
please conclude.

PROF. M. SANKARALINGAM: In
Tamil Nadu, the Chief Minister, Dr.
Kalaignar Karunanidhi, has announced
free electricity supply to all the pump-sets
used for agriculture. He has also raised the
supporting price for paddy, apart from the
supporting price announced by the  Central
Government. In  this connection, I
would request the Central Government to
enunciate a programme to augment
agricultural production to a satisfactory
level. With these words, I conclude.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Shri Narendra Mohan.

SHRI VAYALAR RAVI (Kerala):
Sir what about me?
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THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Vayalar Ravi, their
party has nine minutes. Your party has no
time. But since your name is there, I will
allow you to put some questions, later on.
His party has nine minutes and there are
two speakers—Shri Narendra Mohan and
Shri Sangh Priya Gautam.

SHRI NARENDRA MOHAN (Uttar
Pradesh): Sir, if it is so, then I will not
speak. In withdraw my name.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): No, no. It is for you to
decide. Your name is there. You continue.
Mr. Gautam has also given his name.

SHRI NARENDRA MOHAN: If the
time allotted to me is four minutes, then I
will withdraw my name. I should be
allowed to consume the whole time.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): It is for your party to
decide.

SHRI VAYALAR RAVI: Sir, yesterday,
while the hon. Member from our party was
speaking, they kept interruping for forty
minutes.

SHRI NARENDRA MOHAN: Sir, I
admit that there is inflation of more than
eight per cent, I admit that there is price
rise. I also admit that there is a sense of
despondency in this country. I also admit
that the consumer price index has gone up
by 16 per cent and the vegetable traders
have a run on the market, the corporate
results are bleak, the agricultural
production has gone down, the industrial
production has gone down, there is a high
fiscal deficit and the exports are falling. I
also admit that foreign exchange crisis is
there and a poor capital market exists. But
it is strange that those who are sitting in the
Opposition Benches, they do not wish to
realise as to what the basic cause for all this
is. They do not wish to see it in this
backdrop. I would like to quote the
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report of the Reserve Bank. This is a
bulletin of October 1998. It says: "Union
budget of 1998-99 presented on 1st June,
1998, was formulated against the
backdrop of slow down in the growth of real
Gross Domestic Production." in 1997-98,
we were not in power. They were in
power.

"The real GDP growth for 1997-98 was
only five per cent. It was informed to
us in this very Parliament by the
earlier Government that it was going
to be 7.5 per cent.

That was the promise. Exports
were falling. The conditions were
such that the whole crisis was created
because of the continuity of a lack of
initiatives on the part of the past
Governments. Sir, the negative
growth in agricultural sector or the
fall in industrial production is not the
creation of last eight or nine months.
This is what we have inherited. The
worse is that they are not realising
how we have consolidated, the
consolidation in India is amongst the
rare economies of the world. What
has  happened to the world
economies, especially the economies
which are in the east of India? Those
economies are shrinking. Idonesia's
economy has shrunk by 15 per cent,
Singapore's economy has shrunk by
about 5 per cent and Thailand
economy has shrunk by 8 per cent.
Barring the economies of China and
Australia, and, perhaps, Tiawan also,
all the other economies have shrunk.
Even Japan's economy is stagnating.
Under these circumstances, this
Government has been able to achieve
a growth rate of around 4.5 per cent.
This is our achievement.

SHRI VAYALAR RAVI: That is our
achievement. ...(interruptions)...

SHRI NARENDRA MOHAN: This is
the backdrop. Under this backdrop, we
have been able to maintain this achieve-
ment. During the last one year when the
other economies have shrunk, we are
growing. We are growing, Sir, but the
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Opposition is not realising. ...(interrup-
tions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Jibon roy, please
don't interrupt him. Your name is there.
...(interruptions)...

SHRI NARENDRA MOHAN: that
feeling won't help you, my brother. You
should understand what you have done.

SHRI JIBON ROY (West Bengal). You
are mnisquoting.

SHRI NARENDRA MOHAN: If I am
misquoting anything, you can bring a
privilege motion against me. Sir, again, I
am going to read from the "Economic
report” about the backdrop. This is the
general review of the economy. This shows
what happened earlier. "The overall
economic growth of GDP has decla-ruted
significantly to less than 5 per cent in 1997-
98." This is the RBI Report. "The pace of
industrial growth and investment has
slackened markedly since the middle of
1996-97 for a variety of reasons. Some of
the factors are cynical and can be expected
to correct themselves,, but they are not
correcting. Others are the reiult of some of
the policies followed in the past." The
Reserve Bank feels that the present situation
is the outcome of the past follies in the
policies. It is not the result of the present
policy. The initiatives which we have taken
are phenomenal. We were very sure when
we were presenting the Budget to the House
and we had, at that time, also declared what
the outcome was going to be. We never
promised heaven to everybody. The policy
initiatives which we have taken for
agriculture rural development have shown
the results. "The Budget has proposed
measures to improve the growth potential of
the rural economy.” For the first time, we
have taken steps to really, genuinely,
strengthen the rural economy. I think the
House knows it. For the development of
small scale industries also, we have taken
the initiatives. "To consider public
investment of infrastruc-tures"--this is the
basic thing which we have done and it is
going to bring the desired results~"the Plan
outlays for the key infrastructure sectors
like energy,
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transport and communications have been
enhanced to Rs. 61,000/- crores." What had
happened earlier? They neglected the
infrastructure sector. They badly neglected
the infrastructure sector; that is why, there
was no growth. We are going to invest
heavily on infrastructure. It has never been
done earlier. Sir, this is our policy
initiative, but the Opposition is not realising
it. It is unfortunate. It is a jaudiced eye. If
you look at everything with a jaundiced
eye, you are not going to see the true
colour. The true colour you can get only if
your sickness is removed, only if your
jaundice is removed. I beg the Opposition
leaders to remove their jaundice.

They should realise how the fiscal re-
forms are being taken up. The expenditure
restructuring  measures,  which  this
Government has taken, deserve the sym-
pathy and support the Opposition. As
regards the restructuring of public expen-
diture, first the Government con-situted a
Special Task Force on devolution of
powers to the States. It has happened for
the first time, why was it needed? It was
needed because of the financial indiscipline
which was practically runing the whole
country, especially, the State Governments.
To discipline the State Governments and to
discipline them financially, it was essential
to constitute a Special Task Force and it
was done. Secondly, the Government has
eliminated the anomalies of classifying the
expenditure into Plan and non-Plan
components. The third initiative which has
been taken is this. I am again reading from
the Report. "Another realated problem
highlighted by the Budget is the
proliferation of Central Sector and the
Centrally Sponsored Schemes over the
years. The Budget proposes to rationalise
these areas with the objective of reducing
overlaps and duplication." From the Report
of the Standing Committee of Finane,
which has just been realeased, you will find
that in most of the Central sector
programmes and projects there are cost
overruns and time overruns. The cost
overruns run into not Rs. 100 crores or Rs.
200 crores in total. They run into

[RAJYA SABHA]

Discussion 268

thousand and thousands of crores of rupees.
Who is responsible for the cost overruns
and the time overruns? We were not in
power. Certainly we were not in power.
Those who were in power were responsible
for all these cost overruns and time
overruns. They mismanaged the economy.
We didn't do anything like that. Why do
they blame it on us? They should search
their heart, (interruptions)...

SHRI GOVINDRAO ADIK
(Maharashtra): It is not a question of the
past economic situation which we are
discussing. (Interruptions)...We are dis-
cussing, the economic situation that is
prevailing in the country. (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Adik, please let
him conclude. (Interruptions)...

SHRI NARENDRA MOHAN: for God's
sake, please understand your mistake.
(Interruptions)... Whatever is there, that is
the  creation of  your  mistake.
(Interruptions)...

SHRI KHAN GHUFRAN ZAHIDI
(Uttar Pradesh): We are not discussing th e
past economic situation. We are discussing
the present economic situation.
(Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Let him conclude. Mr.
Narendra Mohan, please conclude. You
have taken your time. (Interruptions)...

SHRI NARENDRA MOHAN: Sir, I am
reading from the Report of the Standing
Committee on Finance. 1998-99. Our hon.
friend, ex-finance Minister, Shri
Manmohan Singh, is a member of that
Committee. (Interruptions)...

SHRI SANATAN BISI (Orissa); Sir, I
am on a point of order. (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): There is a point of
order. What is your point of order?
(Interruptions)...

SHRI JAYANT KUMAR MALHOTRA
(Uttar Pradesh): Sir, a copy of the Report is
not laid on the Table of the House so far.
(Interruptions)...
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THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Then how did the hon.
Member get a copy of it (Interruptions)...

SHRI NARENDRA MOHAN: It has
been distributed, Sir. (Interruptions)...

SHRI SANATAN BISI: Sir, I am on a
point of order. (Interruptions)...Sir, I am
on a point of order. (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Bisi, what is your
point of order?

SHR1 SANATAN BISI: Sir, my point
of order is that the Short Duration Dis-
cussion is on the current economic situa-
tion. (Interruptions)...

SHRI NARENDRA MOHAN: It is the
current economic situation which I am
discussing. (Interruptions)...Sir, 1 seek
your protection. (Interruptions)...I am not
yielding. (Interruptions)... Sir, I am not
yielding. (Interruptions)...

SHRI SANATAN BISI: My point of
order is that the discussion is relating to
the current economic situation. The word
"current" doesn't relate to the past. The
word "current" means what is happening
presently. (Interruptions)...

THE  VICE-CHAIRMAN  (SHRI
JOHN F. FERNANDES): Mr. Bisi,
please take your seat. I thought that you
were going to say something about the
Report. (Interruptions)...

SHRI JAYANT KUMAR MALHOT-
RA: Sir, this Report has not

. Deen circulated and this has not been laid
on the <ablc of the house. So, it can't be
quoted. (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Then how did the hon.
Member get the copy? (Interruptions)...

SHRI JAYANT KUMAR MALHOT-
RA: Sir, it has not been laid on the Table
of the House. (Interruptions)...

SHRI NARENDRA MOHAN: Sir, I
got it from”e counter just now. (Inter-
ruptions)...

SHRI C.P. THIRUNAVUKKARASU
(Pondicherry): Sir, it is a contempt of the
House. (Interruptions)... He is not enti-
tled to read all that. (Interruptions)...
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THE VICE-CHAIRMAN (SHRI JOHN F.
FERNADES): Mr. Narcndra Mohan, what is
This report?

SHRI NARENDRA MOHAN: this is the
Report of the Standing Committee on
Finance. 1998-99, Twelfth Lok Sabha,
Ministry of Finance, Department of
Economic Affairs and Expenditure, Demand
for Grants, Third Report. It is of July, 1998.
(Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): This is a predated
document. It is printed and laid on the Tabic
of the House. Please conclude. You have
taken enough time. (Interruptions)...

SHRI NARENDRA MOHAN: Sir, now 1
am going to read the Report.
(Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Now you please conclude.
You taken enough time. (Interruptions)...
Please conclude. You have taken twelve
minutes. Your party has got only nine
minutes. (Interruptions)... You have taken
twelve minutes. Please conclude.
(Interruptions)...
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SHRI NARENDRA MOHAN: Let me
expose my friends. (Interruptions)... Let me
expose my friends. (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Don't read the Report.
{Interruptions)... You please conclude by
saying from the Report. Don't read the
Report. (Interruptions)...

SHRI NILOTPAL BASU (West Bengal):
You have gone with all those arguments to
the people and the people have rejected you.
(Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Mr. Narendra Mohan,
please conclude. Don't read the Report.
(Interruptions)... The hon. Members know
what is there in the report. It is laid on the
Table of the House. Please conclude.

SHRI NARENDRA MOHAN: Sir, I seek
your protection. A couple of my friends have
asked as to what we are going to do and
what our plans are. I am
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now going to read the Prime Minister's
package to boost the economy. The
Prime Minister on 24th October, 1998
announced several bold and important
policy measures. It says: "Buy back of
shares by companies will be allowed. No
need for prior approval for inter-corporate
investment in Indian companies. Com-
panies can enhance acquisition limits
There are many more things. Later on, the
Prime Minister, also outlined a 12-point
medium-terrrl economic agenda of the
Government at the Indian Economic
Summit.

SHRI NILOTPAL BASU: Sir, he is
referring to the period of the previous
Government.

VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Mr. Basu, he is going to
conclude. Please take your seat. Mr.
Narendra Mohan, please conclude.

SHRI NARENDRA MOHAN: It is said
here that we arc going to achieve an annual
GDP growth rate of seven to eight per cent
through a strategy that ensures low inflation
and high employment generation.

A couple of days ago, the finance
Minister assured everybody in the country
that fiscal deficit was not going to
...(Interruptions).

SHRI NILOTPAL BASU1: He had also
assured that the prices of onions would
come down. (Interruptions).

SHRI NARENDRA MOHAN: Sir, I am
not yielding. (Interruptions). 1 am not
yielding. (Interruptions).

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Basu, let him
conclude.

SHRI NILOTPAL BASU: The Finance
Minister assured the house that the prices
of onions would come down. Bui it did not
happen.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Basu, please take
your scat. Mr. Narendra Mohan, please
conclude. You have taken enough time.
Please conclude.
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SHRI NARENDRA MOHAN: There is
going to be an increase in domestic savings
up to 30 per cent of the GDP. We arc going
to have an economic buoyancy. Ten
restructuring of public sector enterprises is
in our plan. We are doing it. We are not
doing such things which have been done
earlier. The way our finances were handled
earlier, we all know it very well
(Interruptions). Why is Shri Nilotpal Basu
jittery? ...(Interruptions).

SHRI NILOTPAL BASU: We have
never seen this kind of price rise.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Narendra Mohan,
please conclude.

SHRI NARENDRA MOHAN: Sir, the
Governor of the Reserve Bank of India, Shri
Bimal Jalan, who is a nonpartisan person, in
his inaugural address at a Seminar on the
mid-term review of the economy organised
by the Associated Chambers of Commerce
and Industry (ASSOCHAM) in New Delhi
on 9th November, 1998 said that economic
fundamentals were stronger now compared
to....(Interruptions). It is his statement. It is
not my statement.

THE ' VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Narendra Mohan,
please conclude; otherwise, I am going to
call the next speaker.

SHRI NARENDRA MOHAN: Ac-
cording to the Reserve Bank Governor, the
industrial revival is going to...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Narendra Mohan
pleases take your scat.

SHRI NARENDRA MOHAN: Sir, give
me two minutes more.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): We have no time.
Please conclude.

SHRI NARENDRA MOHAN: Sir, I am
concluding. I beg of the Opposition: please
don't look at us with a jaundiced eye. When
we were in the Opposition, we never
looked at you with a jaundiced eye.
(Interruptions). This will not help
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the country. As I have already admitted,
there are problems. But these problems
cannot be solved by pulling one another's
legs. These problems cannot be solved by
such an attitude which is only critical. I was
expecting that Shri Pranab Mukherjee
would definitely tell us as to what should be
done. Nobody has said what we should do.
We are doing what is best for the country.
Thank you.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Mr. Kumar, what do
you want to say?

SHRI R.K. KUMAR (Tamil Nadu): Sir,
the hon. Member has repeatedly talked
about jaundiced eye. My learned friend
knows that jaundiced eye means yellow
colour. There is not much difference
between yellow and saffron.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): What is your point of
order? I think there is no point of order.
Please sit down.

SHRI P. SOUNDARARAJAN (Tamil
Nadu): Sir, I rise to speak on behalf of the
ATADMK.

The economy of our country has been a
matter of anxiety and concern for the last
few years. Privatisation has paved way for
large scale investment in industrial and
other sectors in the country. Doing away
with licence raj and quota system have
given the expected encouragement to the
potential investors. Indian economy is
certainly under close watch by the rest of
the world because of its peculiarities and the
new approach. It would be totally incorrect
to analyse our economy during the last eight
months only, that is, since the BJP-
coalition party came to power. In fact, a
new dimension was given to our economy
way back, in the year 1991, by the then
Congress (I) Government under the lead-
ership of Shri Narasimha Rao. Thereafter,
even after change of guards a few times at
the Centre, the economic policy continues.
Though political parties with diffrent
ideologies came to power, they did not
make any basic changes in the new
economic policies. I feel that this is
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the strength of our political system and
democracy. But the desired economic
growth and nominal inflation could not be
achieved so far. Since the economic policies
are a continuation, there is no point in
blaming one Government or the other. We
have to see whether the present Government
has been genuine in its approach. Without
any change in the basic policies. This
Government wanted to give only a
'Swadeshi tinge' in order to preserve our
originality and supremacy. There is no doubt
that economic activities in our country have
been positively increasing. There was some
fear of recession after sanctions were
imposed against India, following Pokhran
nuclear experiments. It was apprehended
that India might not be able to mobilise the
required resources to pursue its economic
policies. But the present Government took
effective steps and removed the fears of
recession from the minds of investors. It also
succeeded in international diplomacy to the
surprise of some countries which wanted to
isolate India. The Resurgent India-Bond
floated by the SBI in the global market
turned out to be a grand success. About 416
crore dollars, that is, around Rs. 17,470
crores, were mobilised from NRIs also. In
the international money market, India is one
of the two countries that mobilised over 400
crore dollars through sale of bonds. Ag-
reements have been entered into for power
generation to the tune of 15,000 mega watt.
Last month, our hon. Prime Minister
announced that forward trading will be
allowed in many commodities. It has been
made a part of the five-point package to
boost development in the food processing
and agro-based industries. The present
Government is being blamed for inflation
and price rise. That is why our revered
leader, Dr. Puratchi Thalaivi, has asked the
Centre to control prices of essential
commodities effectively and save the poor
man. Of all the commodities, it is the price
of onion that touched an all time high of 60
rupees a kg. It remains a mystery as to how
a 15 per cent shortfall in production of
onions could result in
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800 per cent increase in its price. The export
of onion is said to be another reason for
price rise. I do feel that the Government
should have stopped export a little earlier.
The decision to import onions really brought
the prices down. But the Government should
have taken preventive measures to avoid
such a situation. The hon. Prime Minister
had convened a meeting of the Chief
Ministers on 27th November, 1998, to check
the price rise. A 11-point resolution was
adopted by the Chief Ministers in the
Conference. The decision to set up a
National Crop Forecasting Centre is a
welcome thing. This will help predict the
likely yield of the crops and thus help
planning in advance regarding export or
import of products. The other ..decision also
are in the right direction in order to check
price rise. These decisions of the
Government are sincere and Genuine. But I
wish to say that the poor people are living in
unimaginable misery without
purchasing  power

Majority of them depend on the PDS outlets.
However, the Central Pool allocation of
essential commodities like rice, wheat,
sugar, edible oils and pulses to the States is
low. the quantum of allocation is not based
on the current population of the State. So, I
appeal to the Centre to' review the allocation
under the PDS and increase it considerably
so as to reach it to every poor family in the
rural areas. I am hopeful the Government
will execute all the decisions taken recently
to check price rise, with a political will. With
these words, Sir, I conclude.

SHRI CP. THIRUNAVUKKARASU:
AIADMK is going to participate in a bandit
on the question of price rise.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): I have called the next
speaker please.

SHRI CP. THIRUNAVUKKARASU:
My friend is a....(Interruptions)....

st et See (SR URw): UG
HEIGY,RAMI G 9 Faf § HFT o7 BT 3adR
feran, 59 forg e a=yare | ARy, e
Eg

JAdY § AR WA ST BT FHERYAT §
I 3T % AES BT HRU FG ARA
3R P Yol & fbg BHRT I8 AT & b
HEMS 7 ANHM B 9 8,7 W Bl o7 &
gfep HETS T H 98 AeRaMI BT |

IUFTETET HEIGT,3TR §H AR 3refayawen
B el ok 39 v &) g2 1 g N ol 39
e 811 © & 78 & fory 9= % 4 SReR
FATH 93 ZY BAR ARl AN B | e, e
IS B FRART a7 R <318 & RIdar 1997-98
3R 1998-99 B oIl B Al AHRT IcdTad
1997-98 H 6 TRTRIT BT o7 3R 1998-99 H T8
HeTHY 3.6 NI T8 TATE |

it TR HiE=: 3l BEt 1999 TH 8 TRTE ?
P AT PR G 2

#t MR seirE: H S A W8T §,98 92T &
AR eI BTG |

it TRz qET: 1999 IR e &, 37Ps baT I
AT ST ?

sft mieht emore : H UE ol A RiaaR 9@ @t
JorrcH R T

B § | HElGY, ARG sieaven Ruc
TIaR,1998 P IIAR...(TILT)

ft TR AT 1998 BIRY,1999 R BE IR 2?2

it Tieh amelre: 3R,1998-99 &} @l Y&l ©
RIT? AEIGY, G BT RARY 9T §,1997-98 H 31t
I RIaeR d% SdT SATE 5 TiAerd o S 39
AT Teh 0.4 Hierd I8 = g1 fafssior |
SIS 6 UA2Td 47 T Tedhr 3.4 TiIerd <8 1T
& | 81,fgd & & § 39 SR A1 dgraNl g3
S 7.2 Ufererd | ggdx 7.7 Ui 81 T |y
317y fagel =R o fRAf < ot st & Rieer
1997-98 3R AT SR 1998-99 H IMATT 19.32
AIRY TSR A TFhHR 21.26 IR STaR 3Tl & ifeh
frafa ger & ot =it oafy & ke fafa
HTHY 16.82 IRT TR W 16.27 3R STk &1 1T
g

IS, 3! YT A GETRWBINT 3T 1998 H 5.5
mfcrerd off faH AR gfg il 8T iR I8 14
TIGR TP 8.54 RTRTd I Uga TS ot
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9 % <21 H TR A1 9 @ren 9 Suae
BT Afth Tt o<l § 93 AN Bl ATIRATE
P golg W 3R 37 RN I AES AR
TG TS- I AMaTd B F et & T
3R et 9% b AT &R THREIRT W
BIg AP T8I SRAT TAT AR AR AT Jai
T FHT TV fohJt 9T HIaard, 9 X dle
B | AT BT a1, B8 VA SSTERIT S& Bl
foret fop 399 ST MY SIS, ATIR B
ARPR R AT B IReR, o avg &
HETS IG1, 33 e A Id! fUeTs W a¢] |

3P.M.

I feTgai i iRl §IRT &1 715 3R
WHR GRT B A g T& o i |
B WRBR IR P oIl o U8 HEMS
& 9¢ uTll 3R ST & TEL AR Al /T
2 fo5 fa AR A6 Seqf 1.5 A
FAR TRHR g <& T8 fTaeh BIRoT 3
<1 H U =l fo) 8 STeeva el off are
BIHY & THADT $d M IR AT HRAT TST
IR ST AT BHR 'l Wt € Id! I
Tl R gD Frafa s ueT QiR <ifdre
M IR T2 Ao B HIM B oTexd TSl |
I BBl P P & AT JEA 872 81 b
o g BAR < A T o1 AfhT 465%. P
R W B A Rl o1 g T8 wdie 9%
3R 700 .9 750 .9 & | F1ER A A g
AT foram | S ORE W W T R FA
=N 1 FFrata fopa ofR 783 S/ uR i+
JAraTd b | 3T B T8l I B WIS Bl
BT | RITST 1 B O] S OR i fawa
3R FET TMI W A BT e BRI
HEMS FG1 | S B T8I SR Yo H
TS a<il § FOlES B 9ol I8! © AR SqH
LIS wU H G [Ha1 o 8T & | IR
woel H I8l 9% RRART 31 718 8 b =Rl
BT I AT W R B T R 3R 3 e
P IR NG AN W IS 8T & | T B
ST ST ASTgR B9 & S W W 7S B
3R U IET & | HETTs [o79 X1 4 96 W81 2
JRATST ASIGR BT ASIGY! S X1 A BTy
&1 96 Y81 © | ST 81 T8 374 I 9gd AN
IEART # e © & 59 A2ms ¥ AW
B et ATCrai ¥ 39 wRgH =l o off
e e iR ga Wt Sfex WiaR s
PR Al | IT 9 < B U | FART Al
AT 8 b g9 Qe -
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RS &b A AOGR U1 T 99 <
8,370 a9 P fihep 2,78 AT 1 48 B
PHAJAIAE |«

39 ONE ¥ §9 < § RG] BT RIT Sf 1§
T -39 Agd Bxb TR ARl B, AR
TRHAT 81,918 SR 8 GA-IHI T b
BT g UST BT 8 | Hel-HRAH |
P PP BUS] SUIET BT & b
BT I THT B HUST Tl el 8,9¢
TR B G 81 el € | 39 < & TRIa)
P fog #Ems s e A fhue @l
g fear T 3R Ig 9RT fopuee e
T ST I% HRO S B gl feT-ufafes
FEAR BN T3 AR ST &1 A8] BRI ol Iai
TH AT & -

el o1 gferar & B1S Sfi T,
81 T a7 e, o aRfET 1

AP BN TRBR § 93 1T S71eb T
BT 1 Yo 1 F9S U T © | RISy, gy
g9 39 9e & q1egd W 37 Rl a8 §
5 TRIET F TN BT I 99 Th gH A8l
I6 TdHl BT M WA g BHAI 39
HETTS W Helel BRAT AMBY | 37 H 88 Wg
P A1 PEAT Ug & § [ a el @
PAIT F IRUTHEHRY I8 < I G DI
Fafean v arer <91 § 3R oI g9 ST d
ST B @S W W B AIRR T8 S |
EEESENE N BN ESEN eI Rp gkl
U € | gIaIE AR HEIG .3 e
eTeH fea |

SHRI SURESH A. KESWANI
(Maharashtra): Mr. Vice-Chairman, Sir,
thank you for giving me an opportunity to
speak. I wish to make only a few points.
Sir, we have landed our economy in a state
of man-made crisis. The rising non-Plan
expenditure has been fuelling the inflation
further and further. To add to that, we have
had increasing reliance on deficit financing
because revenues are nowhere close to our
expectation. The falling growth rate of
industry has been leading to widespread
unemployment. The fast declining export
trade is leading to a balance of payment
crisis. There is a virtual failure of this
Government to have any understanding
of the economic
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collapse that is staring at us, due to the
sanctions resulting from Pokhran. The
results are therefor every one to see. There
is an overall fall in the real income at all
levels on aecount of inflation. All principal
markets are experiencing unprecedented
levels of recession. Virtually, all businesses
and industries are reeling under the
economic  collapse. The large-scale
unemployment has led to a further fall in
incomes and demand levels, leading to the
closure of number of industrial plants and
further unemployment. This has led to the
problems of crime, law and oider and what
have you. If we want to repair this situation,
it is going to require a total rethinking and
marathor efforts. I don't think this
Government is capable of comprehending
the problem; let alone finding solutions. The
solutions are far beyond their capability. I,
therefore, have nothing further to say than
to request this Government to please stop
down and allow this country to survive.
Thank you.

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Shri Yoginder K.
Alagh—absent.  Shri  Balwant  Singh
Ramoowalia—absent. Shri Vayalar Ravi,
your party has no time. But you can taken
two minutes. Be very brief.

SHRI VAYALAR RAVI (Kerala): Sir,
an incompetent and inefficient Government
is solely responsible for the malady or the
present economic crisis. The hon. Finance
Minister, Shri Yash-want Sinha, may
remember that he had the same situation in
1990. At that time, the foreign exchange
reserves had gone down and, at last, you
had mortgaged the gold. You arc having the
same situation today. The question before
you is very simple. What steps are you
going to take to revive the economy? In
your speech and whatever you say, we
would not see any indication of your
approach. This is the problem. When Dr.
Manmohan Singh took over as the Finance
Minister, he put the whole thing back on the
rails.

Sir, here, I don't want to quote any
figures, but you have to remember one
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thing that our exports have not gone up.
I know that it is not a magic. We are
experiencing all this because of the fluc
tuating international market.
Mr. Ramamurthy is sitting beside you.
He saved you of 1.82 billion dollars, as
far as the import bill is concerned. Yet,
the trade deficit is going up. Today, you
have only a reserve of 4.5 billion dollars,
which means, it is only for 4 months'
import. So, look at the situation and also
at the economic recession. I am only
saying that the situation has become very
difficult. The Government has no plan to
tackle the situation.

Sir, here, I am making only one point.
Mr. Pranab Mukherjee raised a very serious
matter. In fact, he made two points. One
point he raised was about the Plan holiday.
The Report of the Reserve Bank of India
says that you had budgeted for Rs. 1,05,187
crores. How much was from your own
financing? It was Rs. 42,264 crores and
other sources, internal as well as selling the
PSUs, to earn Rs. 62,723 crores. How much
did you earn and pay? You paid nothing
because your fiscal deficit is going up every
week, and you arc landing in a deficit of
almost Rs. 50,000 crores. You don't have
any money to pay. So, the Plan holiday has
come.

Sir, I have one more point to make. There
is a serious allegation about import of
onions. There was a difference of 100
dollars per metric tonne between the export
and import price of onion. 1 am making a
serious charge against the Government. I
have already written to the Speaker. The
Delhi Government made an import. The
Indian Government paid Rs. 10 crores as
subsidy to the Delhi State. The then Chief
Minister made a contract for import of 3000
metric tonnes of onions, at the rate of 255
dollars per metric tonne. The date is
10.10.1998. It was to be lievered within 4
days and the LC was opened. On
11.10.1998, the Chief Minister is changed
and the new Chief Minister took office.
What happened? The whole contract was
kept in
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abeyance and the LC was sent with wrong
entries deliberately, eventhough the LC was
opened and they could not send the
commodity here. I am making a serious
charge which the Minister has to answer
because he has given ten crores of rupees
from the exchequer. What happened to that
money? After that, a new agreement was
entered into by the new Chief Minister with
another firm. What is the price? Earlier, the
price was Rs. 10.71 per Kg. The price for
the new agreement for 750 MT is Rs. 30
per Kg. The increase is from Rs. 10 to Rs.
30, a difference of Rs. 20! The total loss on
this 750 MT contract is Rs. 13 crores, and
out of this Rs. 13 crores, Rs. 10 crores is
your money. Who is responsible? Sir
former Minister says that the previous
Chief Minister made this agreement with
that firm, with some trading company in
Dubai which is not in onion trade. One
Minister said that this company had no
capacity to supply. That means your one
Chief Minister entered into a contract with
a wrong firm and another Chief Minister
says, "No, made an agreement with a new
firm." That too had no capacity, but the
price was from Rs. 10 to Rs. 30. Sir, it is a
matter of corruption. I want an answer from
the hon. Finance Minister. Mr. Pranab
Mukherjee says that the difference between
our import and export is hundred dollars
per MT. Here, I am making a serious
charge. [ am ready to place all the papers on
the Table if you permit because these
documents speak of a serious charge of
corruption of a small Government, the
Delhi Government. The Chief Minister is
charged in one month who enters into a
contract which includes Rs. 10 crores of
your subsidy. It is a matter of corruption.
Who is involved? What happened? How it
happened? I demand a CBI inquiry into the
whole onion episode of this scale and
corruption. Thank you.

SHRI JIBON ROY (West Bengal): I have
got three queries. I am not going to make a
speech. Sir, the destination of the economy is
well understood. You did not venture into an
alternative. You could
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not reach the poor. My pointed question is, what
are you doing to save the non-salaried wage
earner the agricultural worker and the marginal
farmer? I have got disturbing figures from the
Approach Paper of the Ninth Plan. It says that
the percentage of salaried workers is declining
and the percentage of casual workers is
increasing. At the end of the 7th Plan,

49 per cent. But, Hon'ble Finance Minister have
gone up to 74 per cent. Sir, 49 per cent means,
still it is a Government sector. It is still in
Government control. The moment you cross 51
per cent, it will be controlled by the Companies
Act. Can you do it by a simple announcement?
This House had sanctioned farthing by farthing
for each and every company and a budgetary
support was given by this House. If you are
liquidating any company, you have to take
sanction from this House. But, you have not
taken any sanction from this House. You just
cannot do it by a simple statement. Sir, at least,
ruling party should maintain the democratic
traditions of our parliamentary system. They
should consult the people. Sir, the Industrial
Policy Statement of 1991 was discussed in this
House for three or four days. Present ruling
party even did not bother about it. Is it the
tradition of your party? That is why people say
that your philosophy is dominated by fascism.
You are going to fascism not only in the
ideological field but in the economic field also.
Thank you.

3l TARIBY BINMBET US): ITAHTETE
R 84 fIaR BR I8 & SHD] Hae PBRIS| ANl Bl
&1 [ BT I I § | IqH] WY AR 9 F I¥
P A § | 3R 3 $I T F BT &
aRyey H B AN QWA AR AHYAT B
e, AR MY AT A 91 I TR |

ey, R aR g&i # g wva= gy & gt
R [T U8 Bl 3R I iR 3rofig-areie ad
A1 B el 7S & Hde # a1 TSl &b ey H |
TS & ST Bl IR & Hae H I8 T 141 foh
P S8 F A1 IH 9 & R IR il & M
¢ BT 1 a7 b ot s &ART
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off | Ifdh T #f\ # I8 He =1l § & I8
3Mere R 1 981 gAY e & &R U8
EELINEGNENIRIS IS CERASRRES S|
g 3R BRI oIS A a1 8,594 A
ST §AT & | I AT-3TelT Hel el &, e
Tl 2,91 g | 9 S ARy |9y RRaferat
BT HGY JST 83Tl & | I8 3f T8l © | 87
Hel 7 UV qRISIT o I1 36T Wy 3T |
|9 BN qar oM § wear ared g
Pl TE Uh PR TE 8 | TAR qOIC B
5,8 ERBIT @ R 9¢ TS, BRI
PRI 81,8 W 98 I BRY § | TAR
golc & UG 9gd 991 HRU T | AR
IERBIT &1 90 91 BRI & AR
HeTS, e Rf iR anfdre wdt # | g%
IR Fo Al fSdT 9gd a1 819 gAY
e fRUfY & &R gaRY oo |ra 4
BIT 9Tl S X818 | 98 RN & sraRisgii
faeg @R e | fdvg @R dTeT &
SRA F TIR AR FFA 98 SN, EARY
urferarie §i oiferft & wdy § S R
BT ©,3Tp] gaeil, B faael goit & e
e goit &1 fae o< arelt @ gw
MY MR TS BT | S9! TR Bl 8H
B FET SG 3R AR <% B FHRT Bl
ST PR ol YA AT 8H of S <41 | I8 /4
fRafcrat amrot @1 anifdres R & FROTE 139
IRl U= yvrg HRg<il ATed < uelm el R
TE $B Bl el U R I A1 a8
I8] P Yl UR 991 X8 © Al I8 Udb el
qd 2 | e fIeg R Wred & §RY |
qTS B &,89R I8 3MRIP HHSIRI AT B |
SR AU IR off TR o e 8,59
Pl B T8 § | 8 Bl AWM PIAT 8
TSN, EH BT I8 8,1 B8 I8 8,89 [Har
$T 81 © b I BT AT 9T IR 32 B,8H
IeaR geM & oy (R €,89 g &1 3fa
TM 31 dfed SR e S9! T8 S
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¥ fhell & 299 Q3R 9181 & Wi
TS ATl w9 fobell & 219 A | ....(caae )

7t ISR (e UQe): BRI SRR A 99
SATET g BT &M Bl Bl < B =90y &l 2
I ...(SaeT)

ft <u1 AR BRI § 39 I B 91 8
PR BT § | § [Uoel A1l 1 a1 B R8T §,509
oo ATt 3N+ AT IR w9 Uiy fovedl g™
forar, sl Jeu Bifva fovan a9 feame & =)
J R g, fa=fordi & o gern T | are |
8-0 w9 fhal B TIALA ST/ 8-9 ™R
el ST | el 3 & dath IR AT g Bl
3T FX 3B & | T 3TN 3T Hig Geft |
&1 fopar, @ Wt § 1 aredl § | JATID] R
foeg AUR W6 @ AT b MR W
TR T AT HRAT IS 3R I B AT
gadT Tl SITQI,MadT 3N fRAfT Hd
JEAT ? 3P [HAM BT BT B ekl ?
ST MY 70 HIAST ST 8, SHD! AT B
a2 IS A BT AT BT | = BT
ST, 3MYBT HHS JATIBT ATELART BT ART
$S! 3W BT Tell off <& 8 | f+ W oft
MU FITE & | 319 &l B TH U P IR
H P, F= O |95 Sft 9 ae1 6 '
I P A 8, 391eT¢ FH UIfpRa ™ & AT
BT AT T & | UTfehaTe S =T BT 3T
foram ,3m0 <91 B A BT UBET PR B, ATH
Y H GG EF b AT A BT M M
BN, BI AT YT I E S AT PR IET B2
P & B /T & AfBT MY HR W ¥ |
MY STard I § | § I8 e ggal g
Y SET BT AR < H UP IR ST U
2 | AR ggt uig e fra O € R
R T B T A gl B | B DS
TRETT S D A1 BE © | UTd RIS BT Aderd
TN BRIS 3l & faen & g s
T el o7 T SET Bl ARET 4 Bl
AR TH SN H 20 ORI SRNIS HHAR]
2, ISR firelr gorm & 137 20 1A &
IR iR Wt 98 | @11 & U ¥ | 39
gfe | I ST B TR I T TR U
faery o<t faar € 1 <Gxeor feam ® 140
TN IR T NI aAl A A T iR a8
A TN X S B AT ” 140
TS @ B4R <9 § TR ®F X & A
& 9Tl &,9h ol 89 I8 &_d & | T B
BT & SATGT A TG S b, 50
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tfe & fHam! &1 e 8,89 U A
BT IUTEH 39 IY 150 oG T 81T 3R IS
AR SR & TS BT 2 | 65 ARI 1
TAR U ufed &, 89R e § § e oft
AT 70 ARG & A BT AT PRILB S | T8
HF A uiferdl 82 oy g @1 A s
AT PR IR & | T UBR A el Bl AR
B o foY M9 HOIqR € | el b Aol § I8
T IRBR B Ara1 A, Te] IR IRER B
PUTAAT BT U8 Al B | I B T8
fRreTe=il &1 T 3R X o1 I8 o<
TS 3R 'R e e ff e, EER
RIS fY g BRI, AT BT B e |
FYHl & I b Fdy H 1 gl ? fhami at
P A W e g3 | T 9 g et aren
AT I, S| IRl B AT W TP
G ST F gl o < fh g
TRAT BT det T8l T | 8| | ey
S € 3 98 81 BIC-BIC UaUeR B & |
TR SO R W ART o STl ® iR e
A ARAT T FORAT B el BX of ST © |
Sl @ TSR B ER S WREl S
U SWIATS & fory T oY, SHPT $ S=T
TS T | 98 R el SiAd W ) | e
IABT GRWT BT el dOIR | 70 HUY T
fpell & R W @ g @ 2 | UB
Imue! Tiferdt € 17 e v wu @ a8
HeTel HRAT ATE1 § fob T 319 39 <37 B
Pl g P 10,30 9491 85 BT 9 B
P gaM & oIy favq R HMed | A1«
e & foy QR €2 PR 39 SE™ AR
e & forg SR 78 & @ FAfega wu A
Imaeh 3nfére fRrfaat af wvie B1ft 8,58
AP [T 3R BHARY 15T [T b1 WY wifhai
FH BRI Fell AU | G HIH-3dd Sl
UeT B € 99 U & BIAT A Sl AqP
YT  SHH BHR UST 7-7 ATl o Ol © |
TR THRT Py <20 MEH, AR <97 Bl fopeft
Hrt 1 YT HRET AT 8 o e & gt
7 ATeT o7 ST € | 24 BOIR A AR d IS §
3R facen ot wufa 3 got W dee o
foram | ereR® wR Wt U o form,gest w ot
Yee o foram,af e = oft e o foram | (v
1 udh
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Sraureest oM th.BHifed ): dIRde
S, AT Deh el |

it TATSIHT BifRT: 3R VAT 95 A =isll W)
UeT of form 3fiR 31Ty R T 379t iR o1 3o
UCT Pl BT b [T TAR © 1340 =ISH R 57
R AT AT b SWR Pls Yob el iRl &
TE JAIH] AR H BT TST & AR M Y &1
TG | 34} 3R 2 IR AISi UR 3MID! IS
P BISA TS I Aol R®T 8?7 AIDT
AT B 8] | Y Hied e © | 9 =i
2,fgR € 1 O 9N WUl S Yob
g 3R IT! qTl B A b forg AR & | <%
I T3 /9 91 3T © | 3R waa el 74 H eofrer
|1 4 1§ A1 39 91 B AP §9 AR Bl
qoigd X fF fIwg §& dred 4,fdwg @R
IS S WIS A S gHR AT Bl aRaTE
PR IR ol §U © Sl AR S BRI dred
F o TR & I 371 et e v |
g B Af-cifp g forg § auept agd-
EESEREICEERIES!

THE VICE CHAIRMAN (SHRI JOIN
F FEERNADES ); Mr Sangh Priya
Gautam would you still like to speak Your
party has no time

st wg B TianETR ucw): Syaes
2,5 Sare § ) B, 3@ & A &6 A
I &1 A9 fodr &1 vy 8 | 596 fog e
T W B, gerart o 3R SRR off € 1 8w
[ AN 39D FoT7 RER § | 9 ITRaR 396
fore RTIER B | et 81ele A= it 1 ...(saaem)
YR § 99 31 TV T ..(FaE) 94 3y oft
e ¥ ....(Hau) Wil S9 AXGR BT MU
[UIe fopa o fisefi aR |

Pl AP AT 7 BeT AT 7 AT U
IERIBROT BT BT STYTAT TAT AT, 80N Tl o
IgHT gHAT a1 | I T AR B 1 So
T el fhar iR bR SHdT Tl $vA &l
TR & |9 IR € 396 fo1g | a1 aRere g
? EH UHAIE | I8 7181 9hd | 9t Sic Rud
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39 MW | I8 TUh HROT a7 T |
STy B9 39 % RTER © | 319 BH H_AT 4T
2?7 &9 99 b a7 ug 2 o5 9 el ayamern
|ET B AR | 3ref aven WEl h 'l?
“3eft Bl ARY 91 W, 3meft firer 9 | ar ?
| IRAGY P TG <2 8 | 39 < b AR
SENT HIY U= MR & | <2 | &1, gFar 4
S AR BT & | 98 9] 3R HUST, T
TS 3R Bie I | Wl UR MR X8
g | 39 9 g w9 % 9 3iR faew 9 o
THEA fhar | § 39 WRER B 918 <
AT § b Wl T IATE ¢ Sl 59 goie
H U9 a1 99 9 31fde yraene et &R ue
T & o fohaT | GERT PRV & §9 ST &
A # reH fava 99 | U 919 H uS
foratrT =medn g,FRren 7 8 &R )7 oK 7
TS, 7% A9 B 8l gY ) <90 F oA o T
A XE & | 19 I | qRHATY] UReTor g
ql g8l & ye HA 7 LY W 9 P Al
Y | a7 918 T, AfhT AR < P AT - BEl
o & &< AN &1 A A & forg TR €
| TR < b o H ImcH-fawary ¥ &R s9dh
ICITaT TR T H I) R [ueT & | sy g
BT FT ARG ? BH UH I ARA T
BT AMRY 3R T bR BID Sil, N bt
T W WA g | H WaEh B IBeR g dfdT
MY P TSN ) IATThT & | 39 ;P
T4 A IISIIIRIT BT 3R AR BT faaeft ot
T e o9 ST ® | S99 O9 Bl dberdr
R | 3Tk AR ReIER A1 SR ol 4,39
A § AR oIS Tl = Fellg B ol
2,399 U © b fagen o O =i e S
deR g1,fpa BT 59 < A & Sd!
IR T, 4101 & B B EF1 2 g9y
AT A7 TMRY | BTAYT BT SR HRATT 3R
I DI ISI3T | ARG, T BT T | e
JEIGR AT o &L, STg ST, 517 a1, Y
A T P ANTRDT ,IATS & YT WY 578 @rel
al € A S YT BT | 39 9 b Ann o
g AT | I ft BET T fheerd s &1 9
T, A1 8 H U [, U A9 b1 W1 Ble!
| AR 9 @ oft BT | o 39 <9 H
foeradl 9gd © | fOhoeEdl afh
PLIRIR @ IR AR LI AN
fherafaal 48 o | ...(TauT™)
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R a1 § e aredn g fb FHior &
BT § FOIRAT ATATTT B, TE 31T B 91 el
2,310 T o 1942 H €t Y wU W AT, 37
<3 €Y 130 S0 et

MR 91 § e arean g b i &
ST H I AT B, 8 ST DI q1 T8
2,319 I I 1942 ¥ ©l T HUJ AR AT, 377
<2f € 130 ®U el & | |9 1948 W 19 H
foreell ST 99 T fRTAT &9 37T geiase”
H o7 3fR AT 99 BT [T 28 ©H 8 | &)
AT B9 S & | 1943 H {4 g T wud Bl
16 AR 9T A1,8TS WYY A9 3R AT BT de
T W0 BT i AR 3R 3ATST T ST 81 T 2
BIg U1 PR &I 81 98 WEHR 8% AT &M
TN & |

THE VICE-CHAIRMAN (SHRI JOHN.

F. FERNANDES): Mr. Gautamji, you
should conclude now.

it d= g itaw: R a1a sRas) @rs
...(STGHT)

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): No, no, just one last
sentence.

Y = g wiiaw: 99 g fAee § .. (saaum)

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): There is no time. There is
one more speaker, and the Minister will take
forty minutes.

it wu B Mew e SeERo o
(A ) R AT ST S T G B 2 | T
3 forex 9§ 23 wud fifex Ugiel 81 T | 8%
el STl & M 9 & | & ATl 99 Bl
fPRTIT 9T & | & AT ol BT fBRTT gaar
2,8 IR BATS ST81ST B fhRRIT 91 § | By
ff TRBR B1,8X TRDHR T3 & | ATRIR 8118
RIT ATPhell $H WRBR 7 97 & ? & WK
Forl 8 3R R o9 fFam & g &1 Wi
q 3R FHT Hod FI3IfT Al 3Rl HT IH
M E |

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Thank you. Please take your
seat.

it = o witaw: I8 TSl 9Tl BT BH
BrS ¢ | B a7 7Es 95 <8 2,8 9 93
BT | I8 HETS BIs 718 961 off ? S AT Bl
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IR HEl oIeT 9gd Fre-Fisric 81 Sy, al S
PR B A1 ATRY | =TT B ot
SuuTeel(sht ST Uh.mHiTS): MdH S, s
B |

it g g 7iiew: 9 89 WeR &R 8,fdd

THE VICE-CHAIRMAN (SHRI JOHN.
F. FERHANDES): Now, take your seat,
please.

M T TA ARASHR US): A
IqFTEET ST, SATET T TE o7 | 59 XBR
B A Al QUi srwe 81 3iR giRomy
I BTl o SR BT RIS AR YIBRA B <=1
&H BI G TS B & |

HAIIER, BRI 2 HIY T Q2 € | 39 S Bl
Y I T 3R T I BT IUG I8 3BT
2,ofpd 39 WeRG! Mfye Hfrat &
| 39 fdg WR IS 989 eI HRAT AT8dl, el
T & A1 | fod H@ o 9 of wilaw St 9
PET ATET1 § b HETTS 8% A9 del 8, ol
A wUT fhell @it et e el &

it u O il e XA, BIE N9 STEHT
QTS 8T %7 ]B1,HIE iR i @ arel @IS @l
R E | . (FIIF)FAE ff TS T2 @1 VT
...(FHH) ETE-H-TATE TS TS, QTS | Blg
TS TE] & TS BT | ...(FET)

THE VICE-CHAIRMAN (SHRI JOHN. F.
FERNANDES): We have a constraint of time.
Please don't interrupt.

sft $91 S Fea: AFHI STHUTETeT St L8
AHdT © fh SUET $H 8 | SR § W 98
HETS Fe<l & Al 99 BT U J&F SR BIST
BT ® | & og & AeH | o<y 73 ot & e
arET § & w1 S19 Jagrar 7ETs 961, Y a9
IE AT P BN, AR WIS B BLAR A Bl B
3iIR TS TR eI S a%g Bl 8 ol M9 7 3R
MY B ARBR A SHRIRI B FRERT BT ?
B9 DI Tareht Sit f6 9 & Uit fohe=T ATt et
gar
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2?7 AEICY,39 < P IS URIN Sl
it B IRBR & THI | ....(FILTH)
it 5" g witew: 9 ¥ 59 @ e
off, 7eg U § foh &1 AR R oY ...(TaHT)
oY $91 o<1 FTea: IR YA WS, .(FAIH)

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Gautarn Ji, please take
your seat.

HLIMMT ATEA(STR Ta2): 24 ARG Bl
5= & TRAUe &1 &1 2,89 99 | 9 {3
I FH g1 fer <0 drfes 3 oifa 4 98 3F |

it $e1 27 ATea: W=, H YT 91 AT B
ET § | 9=, HEHls wIax 931 a1 a1 foe
AT Sff 3R YRT RGN J STHRER] & Rael
PIg BIIGTE! BT ? 3R B 1 3N Ahs a1 &
fop fopae STHTERT & Raeme BRI B TR
3R STk U W A ]S b1 a7 ? 78
e 8,59 ARBR BT R STARIR AT 339
IRBR Bl TAT I8 & | Sl THRER AT &,
R 39 WER & SR & | 39 TRBR B
e el ¥ | gafere § ofd § v & Hieww |
o #3 Sft 3R HRA WRBR | a1 arEdl g
5 R g # WrEw g Al Y 39 Bl AHIE
BIfey 79 ®) Age A 31U IRGR Il B &
IR 3T THER & Raae Bl HRAET
BN FifF 39 <I & KGR AN qRA
P BITETSRY TRefel SR Tell V& & | S
HRA IRBR P ol 8,99 $ aREX 9 B
goic I Y& ¥ | gAfely Iy ArEed
RSP 3MY B HHASIN 8,37 Sal & MR IR
AT TS &, I8 P IMIR TR WHR Tl 32
2 | gaferg # faaar-yde fai= oft & ok
HRA TRBR A T1A1 IR VT § b SHRIRT &
HRY,FS! BRIAE! HRT MR T ST 3
S B FfIIRAT H GUR AT ST Fhdl
2, AEITS IR =1 qrn ST T B |

ARSI g3 dle & foy 9wy
o, 3w forg 9ga-9gd g=gars |
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THE MINISTER OF FINANCE (SHRI
YASHWANT SINHA): Mr. Vice-Chairman,
Sir, the heat and dust of the Assembly
elections are behind us as are the results.
Therefore, in this House, it was decided to
have a discussion on the current economic
situation and its implications on Indian
economy, on prices as well as on recession.
It was my hope that we will discuss this
issue in a marner that it will not import into
this House the debate, the discussion which
had taken place during the elections. I am
grateful to the hon. Member, Shri Pranab
Mukherjee. He is not present here.
Obviously, there must be some pressing
preoccupation. I am very grateful to him
because while initiating the discussion he
drew the attention of the Government and of
the hon. Members of this House to some
very pertinent questions in regard to the
current economic situation. I am grateful to a
large number of Members who have taken
part in this discussion. Many of them have
raised extremely pertinent questions which
are disturbing not only Whatever is humanly
possible to increase the revenues as well as
to keep the expenditure under check, that is
what is being done by this Government, and
we have a number of other ideas, which I
dare say at this point of time, will, perhaps,
enable us to keep the fiscal deficit under
check. But suppose the fiscal deficit were to
go up, and instead of 5.6 per cent, if it were
to end at 6 per cent, will that be something
which is so terribly unusual? Is it such a
disaster that it will lead the economy to
absolute perdition? What is going to
happen? I have quoted the figures that this
has happened in the past. Now, therefore,
Mr. Vice-Chairman, Sir, to suggest that it is
the fiscal profligacy of this Government
which has been responsible for the price rise,
is, I think, not the complete truth. A point
was made about the money supply by
various Members. It is true that whenever
there are receipts of foreign exchange, then
there is a pressure on the money supply,
especially, what is
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called M-3. That goes up. When we had the
Resurgent India Bonds, then, during some
fortnights, the money supply had gone up to
a very unsustainable level of around 20 per
cent, but I am happy to say that the latest
report shows that it has come down to 18.4
per cent, and I am hopeful that it will come
down further as the fortnights go. Now why
is it that the prices did rise, and especially of
primary products? It has been pointed out
repeatedly, and even in the discussion,
which was held in July in this House, I had
pointed out the shortages in production. I
will not go into the details, but I will like to
draw the attention, through you, Mr. Vice-
Chairman, of the Members to one basic fact.
What is that basic fact? That basic fact is this.
When I came before this House in the month
of March, I mentioned the growth figures. 1
said that the growth had declined to around
S per cent because agricultural production had
gone down. Agricultural production had
declined. And what is the trend? Again, I am
looking at the historical trends. Agricultural
growth which was 3.45 per cent during the
eighties has declined to 1.82 per cent in the
nineties, and this includes food as well as
non-food varieties. Now what is it? In the
long-term we will discuss onions. Onions
have been discussed enough. We will
discuss potatoes, we will discuss tomatoes.
Mr. Vice-Chairman, I am trying to draw the
attention of this House to these trends, that
when we look at the agricultural products
over the two decades almost, we find that
agricultural-production has declined, and
this is a matter of concern. This is a matter
of great concern because we will have to

push up agriculture. Somebody in this
House pointed out that, for the first time, the
agricultural production growth rate has
gone below the growth rate of population,
which means, the per capita availability has
declined. We are facing problems. The
situation in pulses and edible oils is not the
creation of the last eight months. They have
stragnated over a period of time. We
have had the
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technology mission to suggest to the
Government the ways and means of how
the production of these products can be
increased. Unfortunately, the kind of
increase which should have taken place has
not taken place, and it is this which is
creating, in the long-term, a pressure on
agricultural ~ produce, especially of
foodgrains, cereals, edible oils and things
of that kind. Now this is what it is.

Public investment in agriculture: public
investment in agriculture, all of us know,
has been declining continuously even in
absolute terms. I am not referring to
GDP. I am not referring to it even in
absolute terms. It was Rs. 1,796 crores in
1980-81. It came down to Rs. 1,132
crores in 1996-97. Inflation is going up.
Public investment in agriculture, is going
down. These are issues which, Mr. Vice-
Chairman, this House will have to
consider, and we have to put all our
minds together to see how we can take
the country out of it. I did made a very,
very feeble attempt. I confess, it was a
feeble attempt. I did made feeble attempt
in this year's Budget by increasing the
allocation over agriculture, over rural
development, over watershed
management. These are issues which have to
be tackled. If we do not tackle these issues,
then, every year we will be sitting here in
this House, debating amongst ourselves as to
how we can get over some temporary mis
match between prices. We have not done
much by way of creating in this country
storage facilities and processing facilities.
We have not done it. That is one area which
nas been neglected. This country can claim
to be one of the largest producers of fruits
and vegetables, but, unfortunately, we don't
have sufficient storage facilities and we
don't have sufficient processing facilities.
That is why we have had such a situation.
Each one of us is aware that potatoes were
allowed to rot in the fields not so long ago.
As recently as May this year the farmers or
onion-growers in Nasik were demonstrating
in Nasik as a result of the .
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decline in onion prices. This is what has
happned.

Now another point which has been made
is that the Government was incompetent in
managing the situation as it arose. Since the
issue of onions was discussed here, it is
important to make that point. As far as
onions in particular are concerned, what has
happened this year is that we had a very
severe hot summer season. Two thousand
and five hundred people were reported to
have died due to sun-stroke or heat-stroke. It
had its impact on the production of fruits
and vegetables. The same thing happened in
1994. One onion crop was damaged as a
result of natural conditions. We were
hoping. I was accused here and it was said
that the Finance Minister promised that the
prices would start coming down in October.
I did say that. But what was the basis on
which I was talking about the onion and
potato prices? Because, I knew that kharif
crop would start coming into the market,
both in the case of potatoes and onions, in
the month of October and it would not be
difficult for us to get over the rising trend in
price. Unfortunately, what has happened?
Each of us is aware again that we had
unseasonal rains. We had unseasonal rains.
Rarely does it rain in the country on the day
of Diwali. This year, unfortunately, it rained
even on the Diwali day. In Nasik in
Maharashtra, where most of the onions of
this season are produced, it continued to rain
for two consecutive periods of four days and
three days. This has caused a decline in
onion production from thirteen lakh tonnes
to eight lakh tonnes which had an
immediate impact on the prices. Therefore,
this is something which could not be clearly
anticipated. A point was made why we did
not stop exports and why we did not start
importing early enough. The Bhartiya Janata
Party, this Government, was not interested
in losing the elections in Delhi, Rajasthan
and Madhya Pradesh. You accuse us of
incompetence. But you cannot accuse us
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of collusion because, in collusion with the
black marketeers, traders and hoarders we
should have created a situation which would
lead to the loss of elections in these States.
I mean it is only somebody who is totally
out of his mind or her mind would try and
attempt such a situation. (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Please don't interrupt
him.

SHRI YASHWANT SINHA: Mr. Vice-
Chairman, I have got the figures here. I will
also answer the question which Mr. Pranab
Mukherjee has raised about the prices. I will
also answer the charge which Mr. Vayalar
Ravi has made. In August this year the total
export, as per the figure that has been given
by ray colleague, the Commerce Minister, in
reply to a question, was a little less than
three lakh tonnes.

THE DEPUTY CHAIRMAN (In the
Chair) In 1997-98, the January-December
calendar year, the figure was 4.86 lakh
tonnes. This was the quantity of export in
terms of onion from this country. We are an
onion-surplus country and, therefore, we
export onions. In this year, January—
October, the export was to the tune of 2.95
lakh tonnes. This figure has been shared with
this House. But in August, September and
October it has tapered. In August, 1998, it
was only" 15,000 tonnes. In September,
1998, it came down to 2,539 tonnes and in
October it came down as low as 537 tonnes
only and then it was stopped. Now a question
was put: What was the Government doing?
The Government reduced the import duty on
edible'toils. Edible oils are already on OGL.
This is how the supply and demand
management takes place. You have certain
things on OGL. If there is a shortage in this
country, then the importers in this country
will import. That is how prices arc
controlled. Edible oils were already on OGL.
On 10th July, 1998, in view of the shortage,
we reduced the import duty from 25 per cent
to 15 per cent. Then we
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also decided to import 1.5 lakh tonnes of
edible oil for PDS so that we could
distribute it through the PDS outlets.
Then the additional customs duty on
import of edible oils for vanaspati
manufacturers was abolished completely
on 2nd November, 1998. Then import
duty of 10 per cent on pulses was
abolished on 2nd November, 1998.
Export of pulses was also banned. So far
as export of onions is concerned, it was
banned on 8th October, 1998. Then we
asked NAFED to import onions from
wherever they could. I would come to the
import figures later on. Finally, we

repeatedly requested the State
Governments to take action against
hoarders, black-marketeers and

profiteers. This is the point which was
raised here. This is the blame which can
easily be put on a party. It was said that
because we had the support of traders.

We did not want to take action against
them and, therefore, we wanted to dilute the
Essential Commodities Act and we did not
take action. This is a myth. What are the
facts? The fact is, the Essential Commodities
Act did not stand abolished in this country.
This point was also raised by some hon.
Members. The Essential Commodities Act,
1955 continues to rule the roost. It
continues to exist. The fact is, only some
amendments in that Act had been made
through an Ordinance. When we met in the
last Session, it was decided in the other
House that these

amendments should be referred to a Joint
Select Committee. The Joint Select
Committee is still seized of the matter. The
Joint Select Committee will give its report.
So far as the attitude of the Government is
concerned, my colleague, Shri S. S. Barnala,
who is incharge of this Department and,
therefore, incharge of this Act, stood in the
other House and clearly said that this
Government has absolutely no desire to
protect anyone. We did not write to the
State Governments to say, "Please do not
take action against profiteers and hoarders".
Everyone knows that under the Essential
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Commodities Act, it is up. to the State
Governments to take action. The
Government of India does not have a
mechanism, docs not have its own police
force, docs not have its own enforcement
agency to implement the Essential
Commodities Act. It is a responsibility
which is cast squarely on the State
Governments. We had repeatedly brought it
to the notice of the State Governments that
if there was any case where hoarding was
taking place, please take action. I dare say
that if no action was taken against them
because we arc friends of traders in BJP-
ruled States, then obviously there should
have been a flurry of activities in the non-
BJP ruled States. How much quantity of
onions was dehoarded in other States? Onion
is a perishable commodity. If onions can rot
in a Mumbai Port in a matter of days, then
onions cannot be protected or saved by
hoarding them for four months or six months
or eight months. Those of us who know
anything about onions, must be knowing
that onions have to be kept in a very special
kind of storage; otherwise they would start
rotting immediately.

SHRI JIBON ROY: Why did the price
shoot up?

SHRI YASHWANT SINHA: I have no
answer for those who do not know whether
onions grow under the soil or on a tree. |
have no wisdom to share with them. As far
as prices are cocerned, the point which Shri
Pranab Mukherjee raised, I would like to
say that in July, the export price was Rs.
10,881 per tonne; in August, it went up to
Rs. 14,884 per tonne; in September, it went
up further to Rs. 15,947 per tonne and* in
October, 1998, these 537 tonnes, which
were exported, were exported at a price of
Rs. 22,061 per tonne. So, it almost more
then doubled during the period July-October.
Now, what is the price at which we
imported? The sea imports, the imports
which came by sea, came at a price of Rs.
11,775 per tonne. This was in November. So,
if in October we were exporting it  at
Rs. 22,061, then,
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obviolusly, we were importing it at half the
price. It is only when some quantities of
onions were imported by air that the prices
went up, and quite clearly as a result of
freight incidence, they were

imported at a rate of Rs. 28,750 per
tonnes. Now, therefore, when Shri
Vayalar Ravi has made an allegation —
Shri Pranab Mukherjee did not make an
allegation; he said that he had those
figures and asked if I could check up. I
checked up and I found that these are the
figures — Shri Vayalar Ravi has gone a
step beyond and has accused the then Delhi
Government of corruption. I would say, in
all humility, Madam Deputy Chairman,
that from Press reports, I found that the
new Delhi Chief Minister has ordered an
inquiry. The new Chief Minister of Delhi is
a person belonging to your party. She
heads a Government which you have
constituted. Please go ahead. If she wants
a CBI inquiry, please tell her, she should
ask the Government of India to order a CBI
inquiry. But I would, most humbly, request
you, let us not spoil each other's
reputation so casually, so lightly. All of us,
in public life, run the risk of our reputation
being destroyed in a jiffy. And my plea with
you with folded hands is , if you have the
facts and figures, Mr. Vayalar Ravi, you
share it with the Chief Minister of Delhi;
you share it with the Home Minister in
charge of Delhi Administration. This
Government is not interested in
protecting anyone, and if there is
corruption, certainly, action should be
taken. But the figures, which I have with
me, do not suggest that any such
untoward, unusual, thing has taken place
which should raise....(Interruptions)

SHRI VAYALAR RAVI: Madam, I
agree with the Minister. But, if you permit, I
can place it on the Table of the House. I only
said that from Rs. 10 per kg. to Rs. 30 per
kg., 750 tonnes had been imported. That is
the point which I made. If I am wrong,
definitely, I owe an apology to this House. I
never named anybody. I only said
'the
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Delhi Administration and the Food
Corporation'. If you permit, Madam, for the
information of the Members, I can place it
on the Table of the House.

THE DEPUTY CHAIRMAN: What is
the document?

SHRI VAYALAR RAVI: These are
documents regarding copies of some of the
letters written by lawyers regarding the
charges framed, the details of what happened,
how much has been paid and everything.
There is a note also...

THE DEPUTY CHAIRMAN: Generally
we don't allow any papers to be laid on the
Table of the House until and unless they are
very essential and, secondly, they have to be
authenticated. Authentication means that
you will have to take the responsibility that
they are correct. And if they are found not
correct', then you will be responsible. I will
restrain you from laying any papers on the
Table. But the Minister is answering...
(Interruptions)

SHRI T.N. CHATURVEDI: He is rarely
restrained.

THE DEPUTY CHAIRMAN: Now,
please, I would request the hon. Member,
Chaturvediji, it is a very sensitive issue.
Allegations have been made. I am trying to
settle the problem amicably, properly, in the
correct perspective of the problem. I would
be very happy if we do not make any
comment because this crisis, price rise,
affects millions of pepole. And if we just
have allegations and counter-allegations, it
will not be proper. That is why I am just
asking him. If he is sure to authenticate —
though he has a right to do it — then I
cannot restrain a Member, stop a Member,
from laying anything on the Table of the
House. According to the rule, he has to
authenticate. I am just telling you as to
what are the implications.

SHRI VAYALAR RAVI: You know that
I sent a note to the Chairperson that I may
mention certain names. But I deliberately
did not mention any names.
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As you correctly put it, I do not want to
mention some names and blackmail.
anybody. That is not my intention at all. But
I made a charge against the Delhi
Administration at that time. That is true. That
is why I am suggesting that I can authenticate
it. I take the responsibility, but once you
restrain me I will obey the Chair.

SHRI YASHWANT SINHA: Madam, I
would like to enlighten the House further
that as far as onion imports are concerned, we
had imported through NAFED, which is a
cooperative body. We had imported only 687
tons of onions because onions were put on
the OGL. Others had imported. I have the
figures. I cannot vouch for it totally, but I
am told that another 480 tons was imported
by the private sector, a total of 5489 tons of
onions came. Therefore, NAFED was
importing onions on behalf of the
Government. If there are issues relating to
the actions or activities of the Government
of Delhi, then, I would suggest that the hon.
Member who has made the allegation — as
my colleague, Mr. Ramamurthy, was saying,
we do not have thousand Chief Ministers of
Delhi—should support it with some
document.

I think the point that he was making, the
allegation that he was making was very
specific. I would suggest that he writes that
complaint, with a supporting document, and if
he wants, he can lay it on the Table of the
House. You withdraw the permission,
Madam, Deputy. Chairman, I, also, have
been a Member of this House and I know
the rules. He has to first take your
permission, go to your chamber, take your
permission, show you the document and only
when you give the permission, would he be
able to lay it on the Table of the House.

This is his judgment. I cannot impose my
judgment on him. But the point I am making
is, to the best of our knowledge, there is not
the slightest whiff of a' scandal, as far as
onion imports, are
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concerned. They were very limited in
quantity, were confined to a very short
period, and there was absolutely on such
thing. I have mentioned the figures in
regard to the prices. Now, madam Deputy
Chairman, Mr. Pranab Mukherjee and
some other Members had raised the issue
of balance of payment crisis enveloping the
country in the next few months, and
because I was the Finance Minister....

SHRI MD. SALIM (West Bengal): I do
not want to disturb his points.
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SHRI YASHWANT SINHA: Madam
Deputy Chairman, this question could have
been put even at the end of the reply. But
since the' Member has raised this issue and
you have permitted him to raise this issue I
want to point out that we had told all the
State Governments that within the
parameters set by us, if any State
Government wanted to import any essential
commodity, they were most welcome to do
so and just as we did in the case of Delhi,
similarly, in the case of all other State
Governments, we said, "We shall meet the
cost of subsidy on a matching basis," which
means 50 per cent will be borne by the
Government of India, 50 per cent will
borne by the States. So, there was no
special favour that we were showing to the
government
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of Delhi. This was an offer which was
available—and is available even today—to
all the State Governments.

THE DEPUTY CHAIRMAN: Nobody
took this offer!

SHRI YASHWANT SINHA: Nobody
has taken the offer.

SHRI MD. SALIM: It was made only
subsequently in the Chief Minsiters'
Conference.

SHRI YASHWANT SINHA: No. It was
much before that.

Madam, some points have been made on
the Balance of Payments position, as I was
saying. I must hurry up with my reply
because I have taken a lot of time and there
are some points to which I must refer in the
course of my reply. As far as the Balance of
Payments position is concerned, it is true that
there has been a decline in export, an absolute
decline in dollar terms. It is true that trade
deficit has gone up. Nobody can deny that
because these are figures which are
available to each one of us. But to say that
there will be a current account deficit,
which will go outside our control, is not
right. We had anticipated that, in view of the
international problems, there could be
pressure on the Balance of Payments and
that is why when I came with the Budget I
had suggested that we would go in for the
Resurgent India Bonds and it is common
knowledge that the State Bank of India did
an excellent job of it and the RIBs were a
resounding success and it was possible for us
to raise something like $ 4.2 billion through
RIBs.

Shri Ramchandraiah made a point that we
had borrowed this money at a very high
cost. I suggest very, very humbly, let us not
redicule everything. Let us not try and
rubbish everything. I have the information
here. We had gone to the market at a time
when the international situation was very
difficult. The capital markets were in total
doldrums. But we did not borrow. We did
not go into the market to borrow from
institutions. We
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went to the NRIs. We went to persons of
Indian origin and we suggested to them to
make a contribution. What was the rate of
interest? 7.75% was the rate of interest,
which was only 220-basis points above
LIBER. I have here figures of other five
year papers which were raised by other
emerging markets and they have raised at
9.12, 8.88, 8.75, 8.88 and 8%. Most of
them, during this period, were raised at a
much higher rate of interest than the RIBs.
Therefore, to say that we arc paying a very
high price for the RIBs is not correct. At that
point of time, in August, we kept it open
only for 14 working days. I think all of us
in this House should together congratulate
the Non-Rcsident Indians, who came with
absolutely open arms and decided to help the
country in its hour of need. That is what
happened and, therefore, it is not at all true.

So, I was saying that those four billion
dollars came to us. They soared up our
foreign exchange reserves. Our foreign
exchange reserves arc comfortable. The
remittances are-coming regularly. There has
been some decline in foreign direct
investment. We are hoping that the situation
will improve. There has been some outflow,
around six million dollars, of FII
investment. We are also hoping that that
situation will also improve. But let us not
forget that there is a general disillusionment.’
there is a general disappointment the world
over with emerging markets as a result of the
East-Asian crisis. We have also been
cought, in a way, in that situation and there
has been some decline in that. We are
hoping that, as the situation improves now
globally, we will also get more and more
of...

THE DEPUTY CHAIRMAN: Has this
money that we got through the Resurgent
India Bonds, come from a particular group
of countries or internationally?

SHRI YASHWANT SINHA: Madam,
you were in the Gulf recently and I am
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happy to say that they were wagc-carncrs in
the Gulf. They are not big industrialists in
the Gulf.

THE DEPUTY CHAIRMAN: I would
like you to put this point. Is it the poor
people... (interruptions)

SHRI YASHWANT SINHA: Yes. They
have contributed 50% of this 4.2. billion
dollars. They were wage-carners. Then, the
balance has come from Europe, the US and
the Est-Asian countries. But the credit
certainly goes to the people who go on
behalf of this country and work in the Gulf
countries. They are the ones who have
made the lion's contribution to these
Resurgent India Bonds. Now, we are in a
difficult situation. I will be the last person
to say that everything is hunky-dory. As far
as the economic situation is concrncd, it is a
difficult situation. We have pressures on the
fiscal; we have pressures internationally.
There arc pressures on the current account.
All those things arc there. And, we also had
inherited. Madam Deputy Chairperson, a
full-blow recession. The recession is not the
creation of the last eight months. The Indian
economy had started slowing down from
the middle of 1996. This is common
knowledge. When we came to office in
March, 1998, we found that there was a
recession. But, the recession in the context
of what? We have to understand that also.
During the good days of Indian economy,
we added capacity. Now unfortunately, in
many areas, demand has not kept pace with
the creation of additional capacities. I have
figures here, but I would not like to waste
the time of the House, whether it is cement
or steel or commercial vehicles. We have
added significant capacities during the last
few years. Unfortunately, the demand has
not kept pace, and therefore, even when we
go back to the original capacities, we find
that there has been a recession; we find that
the demand has slowed down. If you take
into account the latest capacities, then
obviously the demand is much lesser.
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Now, what is it that we have been trying to
do? We have been trying to take a number of
steps in order to give a boost to the economy.

Shri Pranab Mukherjee was raising the
point about the internal extra budgetary
resources. He asked whether it would be
possible for the Governemnt to do this. I
would say that as far as the infrastructure
sectors arc concerned, it is not only on 1EBR
that we have depended. If IEBR has gone up
by 32 per cent, the Budget allocations have
also gone up by 26 per cent, as far as the
infrastructure  Ministries are concerned.
Therefore, it is not true that we have increased
the figures of IEBR and we have not taken
care of it in the Budget.

Madam Deputy Chairperson, there arc tell-
tale signs. I have here the figures of motoriscd
two and theec-wheelers. Their demand has
gone up in this year compared to last year. I
have the figures of cement capacity and
utilisation. 1 find that there the production has
gone up compared to last year. In steel, it is
only marginally down. But, we are facing
competition from various sources. India is an
economy which is opening up and when an
economy opens up, it faces competition from
various sources. I would like to respectfully
differ with all those hon. Members here who
said that we should close India down again.
India cannot became a closed economy again.
We will have to learn to live with competition,
domestic competition as well as international
competition. It is not merely the obligations
under the WTO which demand on us that we
face international competition. It is in the best
interest of this country 'that we encourage
competition in this country. It is in our best
interest. If we have faced problems, if we have
not been able to stand up, it is only because
we built a system of economy which was
protected, which was kept absolutely
sheltered, and the moment, we openend it to
competition, whether it was domestic
competition or international competition,
some of us felt



307 Short Duration

the heat of that competition. Dut, Indian
industry, I dare say, is adjusting; Indian
industry is adjusting very well. There are
sectoral problems. We will take sectoral
steps to ensure that Indian industry survives
the onslaught of competition. But, there is
no getting away from competition.
Therefore, to our hon. Members like Shri
Kaushik, I will say, let us hot go back to the
Jurassic park era; let us not go back to the
ancient days; let us face the world
today.

Let us face the world of the 21st century.
That we can face only when we are ready
to face competition, which is being created.
That will come when we have become
more efficient, more lean and more mean.
That is how we will have to develop the
Indian industry.

Madam Chairperson, we have had many
problems. When we are judging the
performance of this Government for the last
eight months, I will again respectfully
submit, let us not judge the performance of
this Government only by what happened to
onions, potatoes and mustard oil. There had
been problems and we are sorry. We have
paid the price. But, there are greater
challenges. Nobody will talk after this
because the prices have  started
decelerating. Onion prices are not going up,
they are coming down; potato prices are not
going up, they . are coming down; the rate
of inflation is not going up, it is coming
down. But, the long term challenges remain
for the Indian economy. When we talk of
the last eight months, let us not forget even
a second, when this country took courage in
both hands, we went up for the nuclear
tests. We faced the American challenge.
The  Americans imposed economic
sanctions. We stood up against them. We
did not bow down. We did not go back to
Bill Clinton and say, "Please change your
laws." We did not request the American
Senate or the American Congress, "Please
change your laws." They have changed.
They have been compelled to change. We
have not towed down before them. They
have
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changed their law; they have been
compelled to lift sanctions against India,
however temporarily. They have lifted
sanctions. I must also say that the East-
Asian crisis, Madam, Deputy Chairperson,
which the world had hoped would be behind
us by April or May this year, as we all know
from experience, further deepened. The
East-Asian crisis extended itself and in its
wider net, a number of other countries have
collapsed. Mighty countries like Japan are
facing economic crisis. Mighty countries
like Russia have fallen a victim to that.
Brazil, with something like 70 billion
dollars in its foreign exchange kitty had to
knock the doors of the IMF. It is a new kind
of international situation that India has been
able to keep its flag flying and that is no
mean achievement. (Interruption) Do not
disturb me, Mr. Jibon Roy. You and I have
a philosohpical difference of opinion. We
have a difference of opinion. Let us admit
it. All of you stand up here and criticise of
what happened. I have all the figures here,
of employment, of growth, etc. of the
last seven odd years of

liberalisation. If you do not like, you do not
like it. You say that we will carry on with
the reforms but we will not say we will not
carry on with the reforms only because you
are saying. There is a difference of opinion.
Let us admit it. It is not the intention of this
Government to destroy the public sector. It
is also not the intention of the Government
...(Interruption) We are accused of
allowing the fiscal deficit to rise on the one
hand, on the other hand we carry on month
after month, year after year, we keep on
paying the units which are closed down.
Why? We have taken the courage in our
hands and we have decided that we will not
do it. (Interruption)-

THE DEPUTY CHAIRMAN: get him
complete. It is not proper.

SHRI YASHWANT SINHA: Let me
make it absolutely clear. We have entered
the phase of second generation reforms.
The first generation of reforms
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were initiated by the Leader of the
Opposition. This Government has entered
into the second generation of reforms. We
shall carry forward the reform process and
we shall make India competitive, we shall
make India efficient and we shall make
India great, a great economic power in the
years to come. You just wait and watch.
Thank you.
(Interruption)

THE DEPUTY CHAIRMAN: Why there
is a paper to be laid at this hour? What is
the urgency? I want to find out.

SHRI H. HANUMANTHAPPA
(Karnataka): It can be taken up before the
House rises for the day, Madam.

THE DEPUTY CHAIRMAN: Let me
have the clarification.

SHRI H. HANUMANTHAPPA:
Actually, it has to be taken up before the
House rises for the day. It can be even at 6
o'clock. But, what is going to happen
between six of the clock today evening and
the next day at 12 o'clock? What is the
urgency even to lay it on the Table of the
House? We want to know.

SHRI YASHWANT SINHA: Madam, I
would explain it. Madam, the urgency is
that we have issued a notification today. In
all honesty, we want to come to the House
and place that notification on the Table of
the House. That is all.

2l dieme qeiw: AsH,09 Aifefhbee
BIg= AR B IR 3 ST B AV &
3R TR 37Tell gag & fole o fao4
YR of ¥ U Sy X8 § | 819 #l & 91 wAY
AMHR & IR of T 81 o & | I8f
“HHATETT ITeAT AHA 2, A 8l I8 fqare
BT AW & | IR &b oy Fomem w3
HEISY TOIC 3 o JATY A, AP 9gd | AN I8
PEd & IT foell W ST 9T S¥ THTE
T AR anft oft aef A Redc i e A RO &
It 9 Mfefhded Meadr € | e I8t
BB BT IR o MY 3R 98 &Y 3=
el g9 Al & | ...(FQEH)... IRIQ, BT
& qAe®, BT a0 & gafee w5
ARy 9127 & AfefbherT s O 81 99 usT
IR o1 31 & forg, oifep Uit

aregdr el & f5 S Mfefhde frad 0
g MUEr ¥ | ASH,MUB WA dd ®
(A, T B a8 R | AT
AEIGYT DI IE el TS b BT FIT ST
B & 3R frafery ag ST §

LSS g il i e ez )T
ST 3y g b § g il
e i BT ed 5 7o M ol
s gl gy Sle A se'd
-0 8 i ! 'Lw'iﬂi B
e E e dgpe g plarken o Sl
o S a Sy o e S ST
st st 29 g ool Saay Gz 035

y e b Y
=

IR (FESC W g PN
e 7l e B piKdds o Ule
oSl 09,590 ST (536 (paids
S b s s et & g
e 3ype g jive illan £y it * Gillae
ok o V65 st 52 2ERE P oy 8 3k
Sy g gl gl S AL ST
6Y e 5T st oy I K855 7 o
Jsm KT phonct KK jans A 5 K}y
S o ot ledd el 2 Sy

G50 B9 il o S8

+ [] ITransilteration i» Arabic Script



311 Papers Laid

mjjﬂlé{éu‘j&“k&;d}{gsw

2 )9 H S0 )

st 9t RigT: A9 B Soxd B R |
ggd AMell 91 § 6 o Al o giEeT
fear o | 89 foaR &) Aifcfhe Mo
T © | ST 89 B8l 89 YRI SHIER] & A1
AP SHD! & T Bl Tl IR G AB 8 |
9 39 URHIeE <L,EH A enft ey
RV <3 T 37t <R |

ITAUTFY: MY oAl T H ¥ faar 872

it gera=a =T 98 § 71 S wife |
a1 gt e

THE DEPUTY CHAIRMAN: Have
you laid it on the Table of the Lok
Sabha? We do not want any discrepancy
between both the Houses. If it has been
laid on the Table of the Lok Sabha, then
it should be laid on the Table of the
Rajya Sabha also. If it is going to be laid
on the Table of the Lok Sabha
tomorrow, then we will also do it
tomorrow in the morning.
...(Interruptions)... 1 just want to say one
thing ...(Interruptions)... When I am asking
the Minister, it will be in keeping with your
dignity not to unecessarily make
comments. We are very senior people.
...(Interruptions)...Has it been laid on the
Table of the Lok Sabha? It is a.financial
matter; so it should have been done.

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
R. JANARTHANAM): Madam, it has not
been laid on the Table of the Lok Sabha. I
am laying it here .. ..(Interruptions)...

THE DEPUTY CHAIRMAN: Are you
going to lay it today?

SHRI YASHWANT SINHA: Madam,
we have requested the Speaker also and we
will try to lay it on the Tables of both the
Houses of Parliament, if you permit.
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THE DEPUTY CHAIRMAN: Do you
want to lay it now or do you want to do it
later? ...(Interruptions)... Okay, the House is
not going to object to it because if it has to
be laid, it has to be laid. ...(Interruptions)...

DR. BIPLAB DASGUPTA : Madam, 1
want to seek some clarifications from the
Finance Minister. ...(Interruptions)...

THE DEPUTY CHAIRMAN: It is not
a suo motu statement where we can allow
clarifications. The statement of the
Minister was in reply to a full-fledged
debate ...(Interruptions)... Just a minute.
...(Interruptions)... ~ Just one  second.
...(Interruptions)... At least, let me finish
my sentence. Otherwise, you will not
know what I am trying to say. We had a
full-fledged debate which lasted not for
four hours but more than that. It spilled
over today and today we have discussed
it up to 4.30 P.M. Now, if you could not
put your questions or seek clarifications
in your speech and if the Minister did not
answer them in his speech, I am quite
sure by your clarifications you would not
be satisfied. He is not going to answer
because if he wanted to answer it, he
could have done it earlier. So, let me go
ahead with the other  business.
...(Interruptions)... Never mind.
... (Interruptions)...

PAPER LAID ON THE TABLE—Contd.
Notification of Ministry of Finance

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (BANKING,
REVENUE AND INSURANCE) (SHRI
KADAMBUR M. R. JANARTHANAM):
Madam, I lay on the Table, under sub-
section (2) of section 97 of the Finance (No.
2) Act, 1998, a copy (in English and Hindi)
of the Ministry of Finance (Department of
Revenue) Notification dated the 8th
December, 1998 publishing the Kar Vivad
Samadhan Scheme (Removal of
Difficulties) Order, 1998 seeking to remove
certain difficulties in the administration of
the Kar Vivad



